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Shrimati Renu Chakravartty: May
1 know whether the attention of the
Government has been drawn to the
figures of unemployment in Calcutta
where more than 25 per cent of them
are refugees and whether that tallies
with the statement given here that
the majority of the refugees have
been rehabilitated?

Shri J. K. Bhonsle: 1 would like to
have notice.
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*23, Shri V. P. Nayar: Will the
Minister of Production be pleased to
state:

(a) whether Government  have
ordered the Railway Collieries in
India to resort to blending of coal
with a view to conserve metallurgical
coal;

(b) if so, the specific
issued in this regard; and

directives

(¢) what amount of coal produced
in the Railway Collieries has been
blended subsequent to the passing of
the Coal Mines Conservation and
Safety Act, 1952 and how much of
avoidable waste of metallurgical coal

is estimated to have been saved
thereby till the end of 1954?
The Minister of Productior (Shr

K. C. Reddy): (a) No.
(b) and (c). Do not arise.

Shri V. P. Nayar: May I know
whether it is a fact that the rail-
ways consume metallurgical coal
which can be spared, and that steam
traction is possible with an inferior
variety of coal? '
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Shri K. C. Reddy: Generally, Yes,
Sir. Strictly speaking, however, the
country is producing about seven to
eight mijllion tons of metallurgi-
cal coal, and only pari or it 18 re-
quired for metallurgical purposes.
The question is one of utilising the
remaining part of the metallurgical
coal produced. So long as we are
producing that quantum of metallur-
gical coal, there is no point in the
suggestion made by the hon. Mem-
ber.

Shri V. P. Nayar: Will the hon.
Minister refer to the Act which has
been referred to in that connection
and say whether it was not one of
the objectives of the Government to
conserve metallurgical coal when the
Act itself was passed, and may I
also know whether, under this Act,
any rules have been framed so far?

Shri K. C. Reddy: Yes, Sir. One of
the objects was that the limitation
on production of metallurgical coal
will have to be done over a period of
time so as not to interfere with the
economic working of the existing
collieries ang also not to bring about
undue retrenchment of labour. All
these aspects have to be kept in
mind.

Shri V. P. Nayar: I find in the Act
that there is a provision under which
the rules which are framed under
the Act can be made applicable to
the Government coal-mines also. May.
I know whether under these rules,
any Government coal-mine has been
given any direction at all regarding
the production of metallurgical coal?

Shri K. C. Reddy: Yes, Sir, general
instructions have been givey, but
with regard to specific instructions,
I woud like to have notice.

EMPORIA

*24. Shri B. D. SBhastri: Wil. the
Minister of Commerce and Industry
be pleased to refer to the reply given
to starred question No. 1489 on the
22nd December, 1954 and state:

(a) the progress made in establish-
ing Emporia in different States for
popularising handicratt goods;
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(b) the amount granted to the All-
India Handicraft Board for this pur-
_pose; and

.

(¢) when these Emporia are ex-
pected to be opened?

The Deputy Minister of Commerce
and Industry (Shri Kanungo): (a)
to (c). The great majority of States
already have Emporia. A list of
existing Emporia is laid on the
Table of the House. [See Appendix
1, annexure No. 5]. Some schemes for
Emporia which will stock goods on a
reciprocal basis, as stated in reply
to Starred Question No. 1489, have
just been received. A few schemes
have also been received for expan-
gion of existing Emporia. These are
under consideration.
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Shri Chattopadhyaya: May I know
in what form the encouragement to
handjcraft workers is given? For in-
stance, in Kondapalli village, the
families of toy workers are dying. Is
there any encouragement being given
in the shape of money (o enable
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them to continue with their handi-
craft?

Shri Kanungo: The purpose of the
emporia is to find out an outlet for
the toys and other handicraft manu-
facture, and to see whether the
articles could be sold in larger quan-
tities. As for the Kondapalli toys, I
can tell the hon. Member that the
Society of Toy-makers has been
formed and in the course of the last
one year, their production has in-
creased. from a few hundreds to many
thousands of rupees.

Shrimati Renu Chakravartty: May
1 know whether there are any de-
pots where the primary producers
can come and sell their goods? Are
there_any depots opened by these
emporia where the actual producer
can come and sell his goods which
had been exhibited at the emporia?

Shri Kanungo: There are no de-
pots.as such, except probably where
a large number of craftsmen con-
gregate. The emporia do purchase
and organise purchase of goods from
different  manufacturers, by their
agents and employees.

HINDUSTAN InszcTICIDES, LD,

*25, Shrimatt Ila Palchoudhury:
Will the Minister of Production be
pleaged to state:

(a) the probable date on which the
Hindustan Insecticides Ltd., now
under construction in Delhi is likely
to go into production;

(b) the various kinds of insecti-
cides which it will manufacture; and

(c) its yearly turn-over?

The Minister of Production (Shri
K. C, Reddy): (a) Trials have al-
ready started and the first DD.T. is
expected to be produced by the. end
of March, 1955.

(b) For the present, D.D'T. only.
(¢) 700 tons of D.D.T. Technical.

Shrimati Na Palchoudhury: May I
know how much this factory would
cost?





